ADDENDUM TO THE FORM-G

INVITATION FOR EXPRESSION OF INTEREST FOR
PUSHPANJALI REALMS AND INFRATECH LIMITED

AT DEHRADUN

With reference to Form G published in Financial Express (English) / Jansatta (Hindi) Edition

on 28" September, 2024 regarding the Invitation for Expression of Interest [Pursuant to

Regulation 36A (1) of the Insolvency and Bankruptcy Code, 2016] of Pushpanjali Realms and
Infratech Limited, the COC has decided to issue Addendum to the Form-G to extend the

following dates:

Sr.No. | Particulars As per Form- G | Extended
dated Dates
28.09.2024
L Last date for receipt of expression of interest 13.10.2024 17.10.2024
2. Date of issue of provisional list of prospective 23.10.2024 27.10.2024
resolution applicants
3 Last .date fOI’.SmeiSSiOH ofobjections to 28.10.2024 01.11.2024
provisional list
4, Date ofissue o.f final list of prospective 07.11.2024 11.11.2024
resolution applicants
5. Date of issue ofinformation memorandum, 12.11.2024 16.11.2024
evaluation matrix and request for resolution plans
to prospective resolution applicants
= Last date for submission of resolution plans 12.12.2024 16.12.2024

Note: Timeline given in the form are subject to the approval of extension from Adjudicating Authority.
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ADDENDUM TO THE FORM-G

INVITATIONFOR EXPRESSION OF INTEREST FOR
PUSHPANJALI REALMS AND INFRATECH LIMITED AT DEHRADUN
With reference to Form G published in Financial Express (English) / Jansatta (Hindi)
Edition on 28th September, 2024 regarding the Invitation for Expression of Interest
[Pursuant to Regulation 36A (1) of the Insolvency and Bankruptcy Code, 2016] of
Pushpanjali Realms and Infratech Limited, the COC has decided to issue
Addendum to the Form-G to extend the following dates:

Sr. | Particulars As per Form- G | Extended
No. dated 28.09.2024| Dates
1. |Last date for receipt of expression of interest 13.10.2024 17.10.2024
2. | Date of issue of provisional list of
prospective resolution applicants 23.10.2024 27.10.2024
3. Iafg\ticsjiaotr?aﬁrsiubmwaon of objections to 28.10.2024 01.11.2024
4. | Date of issue of final list of prospective
resolution applicants 07.11.2024 11.11.2024
5. | Date of issue of information memorandum,
evaluation matrix and request for resolution| 12.11.2024 16.11.2024
plans to prospective resolution applicants
6. | Last date for submission of resolution plans| 12.12.2024 16.12.2024

Note: Timeline given in the form are subject to the approval of extension from Adjudicating Authority.
Sd/-

Anurag Nirbhaya

Resolution Professional

In the matter of PUSHPANJALI REALMS AND INFRATECH LIMITED
Regn. No.: IBBI/IPA-001/IP-P00870/2017-2018/11468

AFA Valid Upto 30.06.2025

Date : 10.10.2024
Place: New Delhi

Form No. INC-26
[Pursuant to rule 30 of the Companies (Incorporation) Rules, 2014]
Advertisement to be published in the newspaper for change of registered
office of the company from one State to another

BEFORE THE REGIONAL DIRECTOR,
NORTHERN REGION, NEW DELHI

IN THE MATTER OF SUB-SECTION (4) OF SECTION 13 OF

COMPANIES ACT, 2013, AND CLAUSE (a) OF SUB-RULE (5) OF RULE 30
OF THE COMPANIES (INCORPORATION) RULES, 2014
AND

IN THE MATTER OF MAJOREL INDIA PRIVATE LIMITED
(CIN: U72900DL2000PTC104902) HAVING ITS REGISTERED OFFICE AT
215, 2ND FLOOR, SUNEJA TOWER-II DISTRICT CENTRE, JANAK PUR],
NEW DELHI - 110 058, INDIA . PETITIONER

Notice is hereby given to the General Public that the Company proposes to
make application to the Regional Director, Northern Region under Section
13(4) of the Companies Act, 2013 seeking confirmation of the alteration of the
Memorandum of Association of the Petitioner in terms of the Special Resolution
passed at an Extra Ordinary General Meeting held on Wednesday, October 09,
2024 to enable the Company to change its registered office from the “State of
National Capital Territory of Delhi” to the “State of Maharashtra, within the
jurisdiction of Registrar of Companies at Mumbai”

Any person whose interest is likely to be affected by the proposed change of
the registered office of the Petitioner may deliver either on the MCA-21 portal
(www.mca.gov.in) by filing investor complaint or cause to be delivered or send
by registered post his/her objections supported by an affidavit stating the nature
of his/her interest and grounds of opposition to the Regional Director, B-2
Wing, 2nd Floor, Paryavaran Bhawan, CGO Complex, New Delhi -110 003
or at the address of Registrar Of Companies, 4th Floor, IFCI Tower, 61, Nehru
Place, New Delhi - 110019, within fourteen days of the date of publication of
this notice with a copy to the Petitioner at its Registered Office at 215, 2nd Floor,
Suneja Tower-II District Centre, Janak Puri, New Delhi, - 110 058.

For and on behalf of the Petitioner
MAJOREL INDIA PRIVATE LIMITED

Sd/-

VINOD MEHTA

Date: 10/10/2024 DIRECTOR
Place: Gurugram DIN:08634511

FORM NO. 1

DEBTS RECOVERY TRIBUNAL, LUCKNOW
600/1, University Road, Near Hanuman Setu Mandir, Lucknow - 226007
DRC No. 122/2021
Notice under Rule-2 of the lind Schedule of Income Tax Act, 1961, read with
Section 29 of the Recovery of Debts And Banktruptcy Act, 1993
Punjab National Bank Vs Shri Ravindra Kumar & Others

To.

1) Shri Ravindra Kumar S/O Shri Balbhadra Singh, R/O Gali No. 2, Village Mamura,
Sector-66, NOIDA-201301, U.P.

2) M/s Manju J. Homes India Ltd. through its Authorised Signatory Shri Akshay Kumar
Jain, Address-l : R/O C-294, Vivek Vihar, Delhi-110095, Address-ll: C-10
Ramprastha, Ghaziabad, 201012.

3) M/s Idea Builders Pvt. Ltd. through its Authorised Signatory Shri Akshay Kumar Jain,
C-10, Ramprastha, Ghaziabad-201012

1. This is to notify that a sum of Rs. 32,79,597/- (Rs. Thirty Two Lacs Seventy Nine
Thousand Five Hundred Ninety Seven Only) together with pendente-lite and future
interest @10% per annum with monthly rest from the date of filling of the Original
Application till full realization become due to from you as per Certificate bearing No.
122/2021 dated 25.2.2020 in OANo. 528 of 2019 passed against you by DRT, Lucknow.

2. You are hereby directed to pay the sum within 15 days of receipt of this Notice, failing
which the recovery shall be made in accordance with the Recovery of Debts And
Bankruptcy Act-1993.

3. You are hereby ordered that declare an affidavit the particulars of assets on or before

26.11.2024.

You are hereby ordered to appear before the undersigned on 26.11.2024 at 11 A.M.

In addition to the sum aforesaid, you will also be liable to pay the following:

o~

Detailsofcost:  Application Fee Rs. 35,000
Advocate Fee Rs. 15,220
Publication charges Rs. 5,000
Miscellaneous Expenses  Rs. 11,360
Total Rs. 56,580
Give under my Hand and Seal at Lucknow on this 2nd of September 2024.
- Recovery Officer

: 1 / Debts Recovery Tribunal, Lucknow

2ims CAN FIN HOMES LTD.

SCO 34 & 35 1ST FLOOR, ABOVE CANARA BANK,
Sector 10A Gurgaon. Ph.: 0124-2370035, 7625079135
Email: gurgaon@canfinhomes.com
CIN : L85110KA1987PLC008699
APPENDIX-IV-A [See proviso to rule 9(1)]
Sale notice for sale of immovabhle properties

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with proviso to Rule 9 (1) of the Security Interest (Enforcement) Rules, 2002
NOTICE is hereby given to the public in general and in particular to the Borrower (s) and
Guarantor (s) that the below described immovable property mortgaged/charged to the
Secured Creditor, the physical possession of which has been taken by the Authorised
Officer of Can Fin Homes Ltd., Gurugram Branch, will be sold by holding e-auction on
“As is where is”, “As is what is”, and “Whatever there is” on 29/10/2024, for recovery of
Rs. 17,38,710/- (Rupees Seventeen Lakh Thirty Eight Thousand Seven Hundred Ten
Only) due to Can Fin Homes Ltd. from Mr. VIJAY KUMAR S/O Mr. SATBIR SINGH and
Mrs. MANITA DEVIW/O Mr. VIJAY KUMAR (Borrowers) and Mr. AJAY S/O Mr. BIJENDER
SINGH (Guarantor), as on 09/10/2024, together with further interest and other charges
thereon. The reserve price will be Rs. 27,50,000/- (Rupees Twenty Seven Lakh and Fifty
Thousand Only) and the earnest money deposit will be Rs.2,75,000/- (Rupees Two Lakh and
Seventy Five Thousand Only)

Schedule of the Mortgage Property

HOUSE NO. 241, KHASRA NO 304, (2-3-0), 305 (5-2-0), GALI NO 6, SURAT NAGAR-2,
GURUGRAM, HARYANA, PIN 122001, ADMEASURING 72 SQ.YARDS.

Boundaries of the property are as under:

NORTH:HOUSENO. 240 EAST:ROAD

SOUTH : HOUSE No.242 WEST: OTHER PROPERTY

Encumbrance: NIL

The detailed terms and conditions of the sale are provided in the official website of
Can Fin Homes Ltd., (https://lwww.canfinhomes.com/SearchAuction.aspx).

Link for participating in e-auction: https://sarfaesi.auctiontiger.net

Can Fin Homes

[(SEONEN; CaMARA Banm|

FORM NO. 1

DEBTS RECOVERY TRIBUNAL, LUCKNOW
600/1, University Road, Near Hanuman Setu Mandir, Lucknow - 226007
DRC No. 648/2023
Notice under Rule-2 of the lind Schedule of Income Tax Act, 1961, read with
Section 29 of the Recovery of Debts And Banktruptcy Act, 1993
Punjab National Bank VS Smt. Seema Verma & Another

To.

1. Smt. SeemaVarmaW/O Mr. Dipak Varma,
Address-I: R/O 77, Krishna Kunj, E-Block, Nand Gram, Ghaziabad-201001
Address-I: Plot No. 51, First Floor, Poorva Ismile Khan, Turab Nagar, Pargana Loni,
Tehsil & District Ghaziabad-201001

2. Mr.Dipak Varma S/o Shri Sadavriksha Varma,
Address-I: R/O 77, Krishna Kunj, E-Block, Nand Gram, Ghaziabad-201001
Address-I: Plot No. 51, First Floor, Poorva Ismile Khan, Turab Nagar, Pargana Loni,
Tehsil & District Ghaziabad-201001

1. This is to notify that a sum of Rs. 65,54,545/- (Rs. Sixty Five Lacs Fifty Four
Thousand Five Hundred Forty Five Only) together with pendente-lite and future
interest @8% per annum from the date of filling of the Original Application i.e. 15.1.2020
till full realization become due to from you as per certificate bearing No. 648/2023 dated
10.8.2022in OANo. 63/2020 passed against you by DRT, Lucknow jointly & severally.

2. You are hereby directed to pay the sum within 15 days of receipt of this Notice, failing
which the recovery shall be made in accordance with the Recovery of Debts And
Bankruptcy Act-1993.

3. You are hereby ordered that declare an affidavit the particulars of assets on or before
25.10.2024.

4. You are hereby ordered to appear before the undersigned on 25.10.2024 at 11 A.M.

5. Inaddition to the sum aforesaid, you will also be liable to pay the following:

Detailsofcost:  Application Fee Rs.68,005/-
Advocate Fee Rs........
Publication charges Rs........
Miscellaneous Expenses  Rs.........

Give under my Hand and Seal at Lucknow on this 10th of September, 2024.
'? Recovery Officer-II

Ghaziabad Lonal Office, "Sandipani” TG Bullding,
<3 ; a 201307 (LR}
¥ arm gl - i 79
I-.nﬂﬂl F J - it -1:-1-'.-.

TEMDER
Rate contract for refilling & supply of new fire extinguishers
for branches/offices under Ghaziabad Zone

The Bank raquires bidders for rate contract for refilling & supply of new
fire extinguishers for branchesfoffices under Ghaziabad Zone for 03
years on contract basis. For more details interested parties may logon 1o
our website www.bankofindia.co.in and visit (Tender) from 10.10.2024
to 11.11.2024 during business hours. Offers are invited under Two bid
system, Offers should reach us with Payorder/'Demand Draft of Rs
1000/~ (non-refunable} on or before 4.00 Pm on 11.11.2024. Any
Corrigendum/addendum/notification will be published in the same
website only. The Bank rezerve the right to accept/Reject any /all offers

Date: 10.10.2024

without assigning any reason,
ZONAL MANAGER, (GHAZIABAD ZONE)

NORTHERN RAILWAY

Tender Motice
Invitation of Tenders through E-Procurement System
Principal Chisf Materials Manager, Morthern Railway, Mew Defhi-110001 for and on
behalf of the Presidant of India, invites e-tendars through e-procuremeant system for
Suappry Of the olowing dems:-

311872024

CAN FIN HOMES LTD

--‘l Fu_n_l-im (#=] C-18, Param Plaza, RDC Ghaziabad, 201001, Contact: 0120-4086097, 7625079135
ghaziabad @canfinhomes.com, CIN: L85110KA1987PLC008699

Debts Recovery Tribunal, Lucknow

Sd/-
Authorized Officer, Can Fin Homes Ltd.

Date: 09.10.2024
Place: Gurugram

FORM NO. 1

DEBTS RECOVERY TRIBUNAL, LUCKNOW
600/1, University Road, Near Hanuman Setu Mandir, Lucknow - 226007
DRC No. 636/2023
Notice under Rule-2 of the lind Schedule of Income Tax Act, 1961, read with
Section 29 of the Recovery of Debts And Banktruptcy Act, 1993
Punjab National Bank Vs Shri Mukesh Kumar & Others

To.

1) ShriMukesh Kumar S/O ShriNathoo Lal,

Address-l: R/O S. A-119, Block-A, Shastri Nagar, Ghaziabad-201301, Address-II: H
No.-221, Sambhal Gate Near Police Chowki, Chandausi, Moradabad-202412.

2) Manju J. Homes India Ltd. through Shri Akshay Kumar Jain, Authorised Signatory/
Director, Address-l: R/O C-294, Vivek Vihar, Delhi-110095, Address-ll: C-10,
Ramprastha, Ghaziabad, 201012.

3) M/s Idea Builders Pvt. Ltd. through Shri Akshay Kumar Jain, Authorised Signatory /
Director, C-10, Ramprastha, Ghaziabad, 201012

1. This is to notify that a sum of Rs. 29,71,312/- (Rs. Twenty Nine Lacs Seventy One
Thousand Three Hundred Twelve Only) together with pendente-lite and future
interest @10% per annum from the date of filling of the Original Application i.e. 4.6.2019
till full realization become due to from you as per Certificate bearing No. 636/2023 dated
29.8.2022in OANo.923/2019 passed against you by DRT, Lucknow severally & jointly.
2. You are hereby directed to pay the sum within 15 days of receipt of this Notice, failing
which the recovery shall be made in accordance with the Recovery of Debts And
Bankruptcy Act-1993.

3. You are hereby ordered that declare an affidavit the particulars of assets on or before
14.11.2024.

4. You are hereby ordered to appear before the undersigned on 14.11.2024 at 11 A.M.

5. Inaddition to the sum aforesaid, you will also be liable to pay the following:

Details of cost:  Application Fee Rs.32,005/-
Advocate Fee Rs.......
Publication charges Rs........
Miscellaneous Expenses  Rs........

Give under my Hand and Seal at Lucknow on this 23rd of September, 2024.
T Recovery Officer-I

Debts Recovery Tribunal, Lucknow

Canara Bank

A Govemman of ndis Underialking

Do

A HHRE W SRH

DEMAND NOTICE
Under Section 13(2) of “The Securitisation and Reconstruction

of Financial Assets and Enforcement of Security Interest Act, 2002, (No. of 2002)

To,

1.Ms. Munesh Sharma W/o Moolchand Sharma (Borrower)

Plot No. 5, Khasra No. 4, Rama Garden, Girdharpur Road, Chhapraula, Dadri, Gautam Budh Nagar,

Uttar Pradesh 201009.

2. Mr. Moolchand S/o Mr. Bishamber (Co-Borrower)

Plot No. 5, Khasra No. 4, Rama Garden, Girdharpur Road, Chhapraula, Dadri, Gautam Budh Nagar,

Uttar Pradesh 201009.

3. Mr. Rakesh S/o Isri (Guarantor)

Gali No. 4, Behind Machli Goodam, Harvansh Nagar Ghukna Mod, Ghaziabad, Uttar Pradesh 201001.

No. 1 &2 have availed a housing loan from our branch against the security of mortgage of the following

asset/s belonging to Mr. Munesh Sharma An amount of Rs. 16,72,694/- (Rs. Sixteen Lakhs Seventy

Two Thousand Six Hundred Ninety Four Only) is due from you, to Can Fin Homes Ltd. as on

03.10.2024 together with future interest at the contracted rate.

Details of the mortgaged asset

Plot No. 5, Khasra No. 4, Rama Garden, Girdharpur Road, Chhapraula, Dadri, Gautam Budh Nagar,

Uttar Pradesh 201009, Bounded on the East: Plot No. 4, West: Plot No. 6, North: 22 feet wide Road,

South: Other Property.

Registered demand notice was sent to you under Section 13(2) of the SARFAESI Act, 2002, but the

same was returned unserved. The undersigned has, therefore, caused these Notices to be pasted on

the premises of the last known addresses of the said Borrower/s as per the said Act. Hence this paper

publication. As you have failed to adhere to the terms of the sanction, the accountis classified as a Non

Performing Asset on 28.09.2024 as the NHB Guidelines. You are hereby called upon to pay the above

said amount with contracted rate of interest thereon from 03.10.2024 within 60 days from the date of

this notice, failing which the undersigned will be constrained to initiate action under SARFAESI Act to

enforce the aforesaid security. Further, the attention of borrowers / guarantors is invited to the

provisions of Sub-section (8) of Section 13 of the Act, in respect of time available to them to redeem the

secured assets.

Date: 09.10.2024  Place: Ghaziabad  Sd/- Authorized Officer, Can Fin Homes Ltd.

PUBLIC NOTICE

This i inform the general Public that Bank
of Baroda, Raejendra Piace Branch, Dekhi
has accepted the under mentioned
property standing in- the nama of M'S
Global Enginears Lid thraugh it's Direclor
Shiri Mivek Gupta sio Girish Mohan Gugla
Rio House Mo, F12 | Pushpanjal Farms
Bijwasan, south West Delhi-1100617 as a
sacurity for a loan /cradit facility requested
try one of its customars.

In case anyone has got any Fightile!
mtaresticlaims ower the Under menticned
property, They are advised 1o approach

"IMPORTANT"

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or

Bank within 10 days along with Necessary | | damageincurredasaresultof
proof to substantiats their claim : : :
IF mees reagpetarige s raceived within 10 Days, It transactions with companies,

associations or individuals
advertising inits newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries

i prasumed that the Property &5 frea of any
charge/claim/encumbrance and Bank shall
continue it's Morgege ill the curmency of
loanis.

* Details of Property:- Industnal property
bearing no, A-808 & 303, area measunng
19695 sq mirs. situated in Indusirial Area,
Phass-|l, Bhiwadi. Rajasthan, standing in

:';‘ T“.T:” Brief Description Qty. EE’::;"E the name of M's Global Engineers Limsted before sending any monies
o . e Ontha Meeth By —Plotno E-798 , E-800 and i i
1 | 042300774 |Engne Crank Case O For Cummins Engene 1-’.L':irﬂ=r_||'t3ﬂ: 04 11 2004 E-B01. On the South By — Road 45 Mirs, On or entenng Into 'any
2 | f720id | Guide Bush, Forfzle Box Guide TER3D A 5008 the East By - Plot No. A-B07, On the West agreements Wlth advemsers
| Mg pT5 By —Road 13,00 Nirg or otherwise acting on an
03| o7240453 |Cverhauling Kit for Brake Cyfinders 275 s,g: 04.11.2024 Branch Details/Contact No. Rajendra i g
04 | 15240809 | SetofLabyrinth Ringand Bearing CAP By SEI:% 04 11 2004 Place Branch, Dalhi-110008 , Mob No- advertlsement In any
U5 | Dazaz497A |Bolster 8 Crter for BLC Wae 0837 T QRITEII335, Advocale - Msa. Sudha
e diiebe it b wos | 98112025 || shukia, Mob No - 9896913203 manner whatsoever.
08 | 77240025 |Rwnning Contract for Machine Check Rad| 2000 87 44 2024
RGC __|7.5MLong, 52KG (T-4215) gap | W11
i 07 | 77246380 |HVN Liner (T-3706) 856970 | ne 14 5004 NORTHERN RAILWAY
Mas | ]
Pasit : i
55| 7720049 |Rumning Coniract of Pra-Stessed Mono-| 5000 | 22 17 2008 Stores Tender Notice No, 52/2024-2025 dt. 17.09.2024 at
RGC Biock Concrete Sleepers Speclal Types (T-| Sel T S.No.01.
: iﬂﬂ'?-_"«ﬂﬁ?i o Sub:- Supply of Metal Cutting Gas.
10| Tr2¢6028 | RuAing Comimet for Gheck Rals o RDSO) 709 | 41122004 || | Ref:- Tender No. 14240839 Due on 09.10.2024 published
M| fr248061 |Running Contract for Fillinge of Curved| S0 | 0 0 an0y vide te HdE!’_NDﬁGE No. 52/2024-2025 at 5.No. 01. ;
RGC  |Swilches, 11n 8.5, 60KG (T-6068) Set | )| | The following Amendment is issued against the subject
Motae: 1. Vandors may visitthe IREPS websitaie, www. ireps.govinfor  [S]3 ‘ tender
detailz, 2: Momanual offer will be entertainad =
S o6 Bt 60505 39 Due datetoberead as 18.10.2024 instead of 09.10.2024

SERVING CUSTOMERS WITH A SMILE 3117124

Indian Mercantile Co-Operative Bank Ltd.
sfsud Adesd ®1-3iuicd d& felo
POSSESSION NOTICE [SECTION 13(4)] (For Immovable Property)

Whereas, the undersigned being the authorized officer of the Indian Mercantile Co-Operative Bank
Limited, Noida Branch under Securitization and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 (Act No. 54 of 2002) and in exercise of powers conferred under Section 13(2)
read with rule 3 of the Security Interest (Enforcement) Rules 2002 issued a demand notice dated
01.08.2024 (delivered to you by speed post on 06.08.2024) Calling upon the Borrower/s to M/s Bhavya
Traders, Prop. Shri Ravindra Yadav, 15 Behlolpur, Sector-63, Noida Main Road, Gautam Buddha
Nagar, U.P. 201304 repay the amount mentioned in the notice being to Rs. 41,86,451.00 (Rupees Forty
One Lakh Eighty Six Thousand Four Hundred Fifty One Only) as on 31.07.2024 + interest w.e.f
01.08.2024 + expenses under Recoveries after 01.08.2024 within 60 days from date of receipt of the said
notice.

The borrower/s having failed to repay the amount, notice is hereby given to the borrower and the public in
general that the undersigned has taken possession of the property described herein below in exercise of
powers conferred on him under section 13(4) of the Said Act, read with rule 8 & 9 of the said Rule on this
7th day of October of the year 2024.

The borrower in particular and in public general are hereby cautioned not to deal with the property and any
dealings with the property will be subject to the charge of Indian Mercantile Cooperative Bank Limited.
foran amount of Rs. 41,86,451.00 (Rupees Forty One Lakh Eighty Six Thousand Four Hundred Fifty
One Only) ason 31.07.2024 +interest w.e.f01.08.2024 + expenses under Recoveries after 01.08.2024.
The borrower’s attention is invited to the provisions of Section 13 (8) of the Act, in respect of time available
toredeem the secured assets.

DESCRIPTION OF THE IMMOVABLE PROPERTY

Residential Plot Khata No. 00272, Khasra No. 535, Village Chotpur, Tehsil Dadri, District Gautam
Budh Nagar, U.P. (Area 113.50 sq.yard), Owned By Shri Ravindra Yadav S/o Shri Ugrasen Yadav,
Address: 15, Behlolpur, Sector-63, Noida Main Road, Guatam Budh Nagar, U.P. 201304 and
Bounded By: East: Plot, West: Road, North: Rasta 15 feet, South: Plot.

Authorized Signatory

Indian Mercantile Cooperative Bank Ltd.

Date: 07.10.2024 Place: Lucknow

Recovery Section, Circle Office,

7th Floor, Ansal Towers, 38, Nehru Place,

New Delhi - 110019

Phone No. 011-26292604; 26419921

Notice s heraby given to the public in general and in particular to the Borrower (s) and Guarantor (8) that the below described movable | iImmovable property mortgagedhypothecated charged to the Secured Creditor, the possession of which has been
taken by the Authorised Officer of the Canara Bank., will be sald on “As is where Is", “As is what is", and “Whatever there is" basis on below mentioned dates through E-Auction under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with Bule 8(6) & 3 of the Security Interest (Enforcemant) Rules, 2002
For detadled terms and condiions of the sake please refer the link "E-Auction” provided in provider E-bkray (M/s PSB Alliance Pyt Ltd), (Contact No. 7046612345/6354910172/8291220220/9892219848/8160205051, Email:supportebkray@psballiance.com/
support.ebkray @procure2d7.com) or Canara Bank's websile www.canarabank.com, EMD amount of 10% of the Reserve Price is to be deposited in E-Wallet of Mis PSB Alliance Private Limited (E-bkray) portal directly or by generating the Challan therein to
depositthe EMD through RTGS/NEFT inthe account details as mentioned in the said challan.

E-AUCTION
SALE NOTICE

a, Reserve Price (Rs Date & Time of The pro can be
Name of Borrower | Guarantors | Details of movablefimmovable property b. EMD (Rs) ) Auction (With La.?.‘ aaes |nsp:=|e:?ith Prior
& the Mortgagor and Total Dues ) | ta] Bid (Re)| unimited extensians ime of Appointment with
No.|  Branch Name & Address status of possession R L S (Re) " o 5 minutes Submission | g thorized Officer
d. Date of Notice duration each) of EMD & Contact Person
1 Asset Mr. Sudhir Kumar Gupta /o Late Trilok Chand Gupta, | Property Fourth Floor roof Harl Ganga Apartments | Rs 50,53,078.50 as on | a, 52 00,000/- 30-10-2024 28.10.2024 | Prior Appointment
Recovery | RIO E-1B0 Latowali Kankhal Distt Haridwar, Uttarakhand, | having total area of 5300 sq feet % pari(2650 sq feet)(| 30.03.2016 plus further |, ¢ o nno between 12:30PM [up to 05.00 p.m|  With Authorised
Management | Pin— 249408 246.27 sq meter), belonging to khasra no. 201Hm | inferest rate &t applicable | =+ &Y o 01:30 PM Officer between
(ARM) Il | Mrs. Kamiesh Rani Gupta Wio Late Shri. Trilok Chand | situated at hari ganga apartment new bypass road, | rate from 01.10.2016 along | ¢. 1,00,000/- 11.00 AM to 4.00 PM.
Branch Gupta, RO E-180 Latowali Kankhal Distt. Haridwar, |Village shekhpura urf kankhal| within municipal limits | with expenses , other| . na8.10-2024 SH. HAJ-!GJ KUMAR,
Uttarakhand, Pin- 249408 Haridwar), Pargana Jwalapur, tehsil & District | charges etc. F (Authorized Officer)
Mrs. Santosh Gupta Wi Shel, Sudhir Kumar Gupta, |Haridwar., Bounded by: East-Open space, West- Open Mab. 6826933687
R/O E-180 Latowal Kankhal Distt. Haridwar, Uttarakhand, | Space, North- Open space, South- Staircase and Lift and Sh. Sanjay Dutta
Pin— 240408 ' park Shukla,
Mob. 3015045010

Intending bidders may contact for properties during office hours on any working day for other details and inspection of properties.

Date : 08-10-2024, Place : New Delhi

Authorised Officer, Canara Bank

%j#ﬁi;ﬁm@m

Bank of Baroda

Branch - ROSARB, East Delhi
[Address- 8718, First Floor, DB Gupta Marg, Ramnagar,

Paharganj, New Delhi 110055, e-mail - SAREDL@bankofbaroda.co.in

FORM NO. 1

DEBTS RECOVERY TRIBUNAL, LUCKNOW
600/1, University Road, Near Hanuman Setu Mandir, Lucknow - 226007
DRC No. 420/2022
Notice under Rule-2 of the lind Schedule of Income Tax Act, 1961, read with
Section 29 of the Recovery of Debts And Banktruptcy Act, 1993
Punjab National Bank Vs M/s Shivam Constructions

To.

1. M/S Shivam Constructions through its Proprietor Mrs. Alka Rani, 193-B, Turab Nagar,
Ghaziabad

. Mrs. Alka Rani W/O Shri Sunil Kumar, 193-B, Turab Nagar, Ghaziabad-201001

3. Shri Sunil Kumar S/O Late Shri Divan Chandra, 193-B, Turab Nagar, Ghaziabad-

201001

1. This is to notify that a sum of Rs. 3,25,79,589/- (Rs Three Crore Twenty Five Lacs

Seventy Nine Thousand Five Hundred Eighty Nine Only) together with

pendente-lite and future interest @12.00% per annum from the date of filling of the

Original Application till full realization become due from you as per certificate bearing

No. 420/2022 dated 17.1.2022 in OA No. 1568 of 2019 passed against you by

DRT, Lucknow.

2. You are hereby directed to pay the sum within 15 days of receipt of this Notice, failing

which the recovery shall be made in accordance with the Recovery of Debts And

Bankruptcy Act-1993.

3. You are hereby ordered that declare an affidavit in particulars of assets on or before

21.10.2024.

You are hereby ordered to appear before the undersigned on 21.10.2024 at 11 A.M.

5. Inaddition to the sum aforesaid, you will also be liable to pay the following:

N

R

Detailsofcost:  Application Fee Rs.1,50,000
Advocate Fee Rs........
Publication charges Rs........
Miscellaneous Expenses  Rs........
Total Rs. 1,50,000
Give under my Hand and Seal at Lucknow on this 2nd of September 2024.
T Recovery Officer

Debts Recovery Tribunal, Lucknow

ANNEXURE-A
[Abridged Sale Mofice for publication in News Papers for Auction conducted on e-Bkray portal]
Sale Notice for Sale of Immovable Properties , "APPENDIX- IV-A [See proviso to Rule 8 (6)]

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule B (6] of the Security Interest (Enforcement) Rules, 2002,
Molice is hereby given to the public in general and in particular fothe Bomower (5}, Morgagor (5) and Guarantor (2) ihat the below described immovable property mortgagedichanged o the Secured Greditor, possession of which has been taken by the Authorized Officerof Bank
of Baroda, Securad Creditor, will be sold on *As s where 8", “As is whal k5", and "Whatever there |s” basis for recovery of dues in below mentioned account’s. The details of BorrowersMaortgagon Guarantos/s/Securad Asset’sDuss/Reserva Price’e-Auction date & Time, EMD
and Bid Increase Amount are mentioned below -

. 1. Reserve Price Status of Pro
Sr. Namea & address of Give short description of the immovable %ﬁ: E;E::;t:::{ 2, Earnest Money Possession lmﬂn
No Borrowers | Guarantor/ property with known encumbrances, Total Dues Start Time to Deposit (EMD}- Rs (Constructive date & Time.
1 Mortgagors if any (Mortgaged by Bank of Baroda) End Time 3. Bid Increase (Physical)
Amount-Rs.
1 | Mis Shri Sal Marketing Co., Address- 104752, Gall No- 5, Balbir Nagar Exin. Shahadara, | Equitable Mortgage of All part and parcel of {Rs. 57.45,247.04 (Rupees| 20.10.2024 Reserve Price Physical 25.10.2024
Dielhi-110032. Property Build up Upper Ground without | Minety Seven lakhs  Forly at From 02.00 PM Riz.34,00,000- Phscaasion 10,00 AM to
Mr. Hitesh Kumar, (Prop.) Address- 1/2866B, Firs! Floor, Gab Mo-13, Ramnagar, | Roof right up to ceiling level, Area |Mine thousand two hundred o 06 DUIFM 2. EMD- 200 PM
Shahadara, Delhi 110032 measuring 90 Sq. yds. (75.25 Sq. Mtr), Out of | forty seven and paise four : Rs.3,40,000.00
Mr. Anurag Sharma (Guarantor), Address- 1/28668, Upper ground Floor, Gall No-13, | Khasra No- 790/396, Built on property Mo- [Only) and intarest and and
Famnagar, Shahadara, Delhi 110032, 1/2866-B, Old Plot No- 39-A, Situated at |charges fherson  from 3. increase amount
Village- Sikdarpur, In the abadi of Gali No- | 01.11.2017 Rs.50,000.00
13, Ramnagar, [llaga- Shahdra, Delhi 110032
in the name of Mr. Anurag Sharma
2 Mis Shri Sai Marketing Co., Address- 104732, Gali No- 5, Balbir Nagar Exin. Shahadara, | Equitable Mortgage of All that part and [Rs. 97.43,247.04 (Rupees 29.10.2024 1. Reserve Price- Physical 25.10.2024
Dalhi-110032. parcel of Property Bulld up First floor |Minety Seven lakhs Forly dpe Rs.34,00,000/ Possession 10.00 AM to
Mr. Hitesh Kumar, (Prop.) Address- 128688, First Floor, Gali No-13, Ramnagar, | without Roof right up to ceiling level, Area | Ming thousand two hundred| at From 0200 PM | 2 Emap . 200 PM
Shahadara, Delhi 110032 measuring 30 Sq. yds. (75.25 Sq. Mir), Out of |forty seven and paise four| 1o 06.00 PM Rs.3.40,000.00 and
Mr. Anurag Sharma({Guarantor), Addréss- 1728668, Upper ground Floor, Gall No-13, | Khasra No- T90/396, Built on property Mo- [Only) and inlerest and 1. increase amount
Ramnagar, Shahadara, Defhi 110032, 1/12866-B, Old Plot No- 39-A, Situated at |charges fherson  from Rs.50.000.00
Village- Sikdarpur, In the abadi of Gali No- |01.11.2017
13, Ramnagar, lliaga- Shahdra, Delhi 110032
inthe name of Mr. Hitesh Kumar
3 |Mis Nuruddin Interior and Decorator, Address- Shop No- 109, Block-4, Ganga [ All Part and parcel of the Residentisl |Rs. 2536,273.75 (Rupees| 29 10.2024 | Reserve Price Property is under 28.10.2024
Shopping complex, Sec-29, Noida UP-204301 Property- EWS Flat No- 74C, (Second Floor) | Twenly Five lakhs Thity Slx| oo 0 00 oag | RS- 20,00,000/- Symholic Possession 10.00 AM ta
Mr.Nuruddin (Proprietor) Address-B-10A , AT4C, Udaipuri, Sec-34, Noida, U.P- | Block- B-10A, Situated in Sector-34, Noida, | Thousand Two hundred| ™ "o oo'on EMD Rs. 2.00,000i-| and Bank will hand over 2.00 PM
201301 Distt- Gautam Budh Magar, UP, Having its | Seventy Three and Paise ' and increase the property symbolicaily
Mr. Quereshi Nasir Kamal {Guarantor), Address- A-384/12. Sec-31, Noida 201301 super area 32.59 Sq. Mirs. In the name of |Sevenly Five Only and amount to auction purchaser
Shri, Nuruddin S/0 Shri, Fakru, charges thereon from Rs. 50000/-
30.06.2017
4 | (1)Mis Mettallica India registered address al 0-9, Seclor-8, Nolda{UP)-201301, All that part and parcel of property |Rs. 8591372 (Rupees| 20.10.2024 | Reserve Price- Property is under 24.10.2024
() Mr. Brajesh Kumar Sharma Prop. Of M/s Mettallica India address at Flat no. 111 A,| consisting of Property ne. 111A, Aakansha | Eighty Five Lakhs Ninety| e 09 00 ot Rs.65.76,0000- Symbolic Possassion 10.00 AM to
AakanshaApartment, Abhay Khand-|ll, Indirapuram, Ghaziabad(UP) and Apartment, Abhay Khand-lll Indirapuram, | One Thousand Three i UE.I:IU.F'M EMD 6,57,600/- and Bank will hand over 2.00PM
{3) Smt. Suneeta Sharma (Guarantor), Wio Brajesh Sharma, Address at Fiatno. 111 A,| Dist- Ghaziabad, Admeasuring Area- 101.87 | Hundred Seventy Two and the property symbolically
AakanshaApariment Abhay Khand-|ll, Indirapuram, Ghazabad|UF) Sg. Mtrs in the name of Mr. Brijesh Sharma | Only}) plus interest and increase amount to auction purchaser
and Mrs. Sunita Sharma, Boundaries: North: | charged there on from dated Rs. 50000/-
Flal No, 138-A, South: 24 mir wide road, East: | 31.03.2017
Entry/Flat Mo, 112-B, West: FlatMo. 110-A
For detailed terms and conditions of sale, please referivisit 1o the website link https:/iwww.bankofbaroda.in/e-auction.htm and online auction portal https://febkray.in
Also, prospective bidders may contact the Authorised officer Mr. Mithilesh Kumar, Chief Manager,ROSARB, East Delhi Mob. No. 9031996401.
Date : D8-10-2024, Place ; Mew Delhi Authorised Officer (Bank of Baroda)

financialexp.epaprin

New Delhi
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